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T, I AR TAGTY IRAdT HATAT

I LT
72 faeety, 22 S9aT, 2021

qr.EL[A. 46().—aT TEER F qFE, a9 T JAqarg TRaad JATAT i STeEET
Tt 91.H. . 45 (37), A 19 STHE<T, 2018 ST T TSETHT 15T &1 (TAH ST Tdi | F4 7
ATSAT | T2 Filsh Al ot TAT ITANT &l ATeF=a oA 717 o1, 5o+ 39 ATeg=a1 & ey & =9
H G T TS GAT | IfeATed TS ShISAT T g Fad U Hldh Sl Teshl i STTAT & 3T I A
H AT AT TR FT aREdd, Satad s g i MR o7 sfiT Fd aguer FEE 9 %

AIHTEA & AT ST T,

AT TSTEATE TS A Al MR 9T FEE IgUO HEA g 7 I Ifedtad
ATEE=AT % IUTEY H T 4 FAT Wl & SIS ¥ 5 FAT AGT & A § FIT FA FT ATHGHA
T 2

A A, FarT TR TATALOT (FLA0T) ATA=aq, 1986 (1986 &1 29) & &m=r 3 #ir 3IU-
1T (1) ¥ (2) TRT T&cd ARRAT FT TIRT Fd gU IFT ATIG=AT § e AeAferiaa aeied Fal §
qAT : -

I ATALAAT o, I H, -
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(i) #9 &. 32, 66, 294, 332 =T 343 =¥ 39« gataa wfafPat F o ux, Feferfea w9 .
st wfafsat sfaearfea i sosft srata:-

“32 o IERE ¥. 7. 800, 801, 798 =T 2 1800 | 3600 | 360"
e o 797, 801/1, 801/2,
ST e, Tered

“66 fag ot S | F. F.-982, T arSTE, 2 1800 | 3500 | 240”
TTEATT
“294 TH. AT, K GRS ] g |, 72/12, T 3T 3 1800 | 3700 | 360”
UT HiHFweq e qSl,  dgde
TTEATT
“332 fmﬁm%aaw F. q. -117, T ITHTTT 1 600 1350 | 120”

HTSET, dqgHIA, | T

TSTEITH
“343 AT FHHFA gaa . 720/01, 4 3000 | 6667 | 600~
ie UeTES TTHNE, Tl feem,
TEFed ST Strere, Tered

(ii) 79 €. 440 37 399 Hataq TEt2At & qe=rq, Mefotag #7 9. =7 IRteaf St ST, g : -

441 a9 =t g=arfeET F. d. -969/433, 4- 1 900 | 1800| 240
ATEH 3T SIEIELE:S T
fgqeae, =T 9mie
TSTEITA
442 oy fora wied F. 7.- 1100, T TSI, 2 1800 | 3600| 360
qeHa-famaas, o
AT, TSI
443 O LA S[ATATZH Ta-arft, dgHe 3T 5 3000 | 6000 600
444 g T e ¥F. ¥.-2886, ET;[,H{FﬁT*T 2 1250 | 2500| 250~
TSTEITAT

[T, /. F2-16017/04/2018-HTTT (ITE)]

LT IS TRTETE, HFT Ti=a
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feoqur ;g srfe=ET AraL AL @, 45(3), A 19 SFadd, 2018 FRT TR it T2 ofF o qeqe=ra
THH SAfa=ET ArE [ €. 495(=r), ardE 25 w2, 2018, A, 397 (3), A 31 #z,
2019, Tr.#1.fA. 906 (31), arE 12 femww, 2019 ¥ a@r.a#r. . 113 (31) feAr+ 14 wady,
2020 3f¥ 7157, 7. 714 (31) e 13 Faw=<, 2020 g7 Fera« & 1w o)

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 22nd January, 2021

G.S.R. 46(E).—Whereas, sale and use of pet coke in lime kilns in the National Capital Region (NCR) States
was notified vide notification of the Government of India in the Ministry of Environment, Forest and Climate Change
number G.S.R. 45(E), dated the 19™ January, 2018, wherein sale of pet coke are made only to the industrial units
mentioned in the list annexed to the said notification as Annexure and any change in the said list shall be made on the

recommendation of the concerned State Government and with the approval of the Central Pollution Control Board;

And whereas, on the recommendation of the State Government of Rajasthan, the Central Pollution Control
Board has approved further addition of 4 lime kilns and amendment in the details of 5 lime kilns in the Annexure of
the notification mentioned above.

Now, therefore, in exercise of the powers conferred by sub-sections (1) and (2) of section 3 of the
Environment (Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following further
amendments in the aforesaid notification, namely:-

In the said notification, in the Annexure, -

(i) for serial numbers 32, 66, 294, 332 and 343 and the entries relating thereto, the following serial numbers
and entries shall be substituted, namely: -

“32 M/s Sigma Minerals | K. No. 800, 801, 798 & 797, | 2 1800 3600 360~
Ltd. 801/1, 801/2, Khejarla, Tehsil-
Bilara, Distt-Jodhpur, Rajasthan
“66 M/s Shree Balaji Lime | K. No.-982, Village-Tadawas, 1800 3500 240”
Products Khinvsar, Distt-Nagaur, Rajasthan
“294 S. R. Minerals and | Khasra No.: 72/12, Village and 1800 3700 360~
Chemicals Post: Borunda, Tehsil: Bilara,
Distt: Jodhpur, Rajasthan
“332 M/s Sahil Bansal K. No.-117, Village-Shyamnagar 600 1350 120~
Maounda, Tehsil-Neem Ka
Thana, Distt-Sikar, Rajasthan
“343 Marwar Chemical & | Khasra No.: 720/01, Ransigaon, 3000 6667 600”
Allied Products Tehsil: Bilara, Distt: Jodhpur,
Rajasthan

(i) after serial number 440 and the entries relating thereto, the following serial numbers and entries shall be added,

namely:-

“441 M/s Shri Sanwaliya
Lime Udyog

K. No.- 969/433, Village- 1
Tadaws, Tehsil-Khinvsar,
Dist.-Nagaur, Rajasthan

900

1800

240
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442 M/s Shiv Chemicals | K. No.-1100, Village- 2 1800 3600 360
Bhawanda, Tehsil- Khinvsar,
Dist.- Nagaur, Rajasthan
443 M/s Gokul Dololime | Village-Bapi, Tehsil & Distt.- | 5 3000 6000 600
Stone Dausa, Rajasthan
444 M/s Rajesh Minerals | K. No.-2886, Pundlu, Tehsil- 2 1250 2500 250”
& Contactor Merta, Distt.-Nagaur,
Rajasthan
[F. No. Q-16017/04/2018-CPA(pt.)]
NARESH PAL GANGWAR, Jt. Secy.
Note: The principal notification was published vide number G.S.R. 45(E), dated the 19™ January, 2018 and

subsequently amended vide notification number G.S.R. 495(E), dated the 25™ May, 2018, G.S.R. 397(E), dated
the 31 May, 2019, G.S.R. 906(E), dated the 12™ December, 2019, G.S.R. 113(E), dated the 14™ February,
2020 and G.S.R. 714(E), dated the 13" November, 2020.
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